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Mr. Speaker: The resignation is not
in my hands. I have already an-
nounced that I will see that an oppor-
tunity is provided to this House to
discuss it. Next question,

Shri T. N. Singh: May I be permitt-
ed to say that. ...

Mr. Speaker: I have already passed
on to the next question.

Fifth Steel Plant

+
( Shri Rameshwar Tantia:
Shri Vidya Charan Shukla:
Shri P. R. Chakraverti:
Shrimati Savitri Nigam:
Shri Bhagwat Jha Azad:
Shri Onkar Lal Berwa:
Shri Omkar Singh:
Shri Sivamurthi Swamy:
Shri Oza:
Shri H. C. Soy:
Shri Vishwa Nath Pandey:
Shri Ram Harkh Yadav:
Shri Ram Sewak:
Shri P. G. Sen:
Shri R. S. Pandey:
LShri Alvares:

‘Will the Minister of Steel and Mines
be pleased to state?
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(a) whether the location of the fifth
steel plant in the public sector in
the country has been decided; and

(b) if not, the specific reasons which
are causing this delay in taking a deci-
sion?

The Deputy Minister in the Minis-
try of Steel and Mines (Shri P. C.
Sethi): (a) and (b). No, Sir. Govern-
ment have yet to complete an evalua-
tion of the relative merits of the sites
proposed in the Goa-Hospet, Visakha-
patnam-Bailadila and Neyveli-Salem
regions.

Shri  Rameshwar Tantia: May I
know whether Government are likely
to set up this steel plant themselves or

' in collaboration with some company?

Shri P. C. Sethi: It will be complete-
ly in the public sector.

Shri Rameshwar Tantia: In view of
the fact that the report submitted by
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Mijs. Dastur & Company was not ap-
proved by the Russians in the case of
the fourth steel plant, may I know
whether the project report for the
fifth steel plant will be made in con-
sultation with the collaborators?

Shri P. C. Sethi: That was in the
case of Bokaro, In this case it is yet
to be decided.

Shri Rameshwar Tantia: May I know
whether it is @ fact that the report
submitted by M/s. Dastur & Company
was not approved by the Russians?

Shri P, C. Sethi: That was with re-
gard to Bokaro.

Shri P. R. Chakraverti: Which are
the States which are pressing their
claims for the site to be selected in
their area?

Shri P. C. Sethi: Almost all  the
States where the sites have  been
mentioned are pressing their claims.

Shrimati Savitri Nigam: What would
be the criteria for the finalisation of
the site? May I also know whether
M|s. Dastur & Company have finalis-
ed their report in consultation with
the collaborators or not?

Shri P. C. Sethi: This is with re-
gard to the Anglo-American con-
sortium. As far as consultation is
concerned, we are handing over the
entire matter for reference and sug-
gestion to the Anglo-American con-
sortium.

Shri Alvares: In view of the compet-
ing claims of Goa, Madras, Mysore and
Andhra for the fifth steel plant, will
Government associate Members of
Parliament while considering the re-
port of the consultants about the feasi-
bility of location of the project before
a final decision is taken?

The Minister of Steel and Mines
(Shri Sanjiva Reddy): No. Govern-
ment will have to take the responsibi-
lity and so the decision also. After
consulting every one and taking the
opinions Government will come to a
decision. Latter on, Government
would certainly be prepared to place
the information before Members of
Parliament.
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Shri Ranga: In view of the fact that
the question of security has assumed
special significance in this decade,
would Government consider that
question also apart from other ques-
tions while deciding the location of the
new steel plant?

Shri P. C. Sethi: It is obvious from
the fact that most of the sites are
located in the South. So, dispersal of
industries is also thought of.

Shri A, P. Jain: What are the prin-
cipal criteria which will determine the
location of the sites? Is it decided
purely on merit or on some other con-
sideration?

Shri P. C. Sethi: It depends upon
merit and the recommendation of the
consortium.

Shri Hem Barua: May I know
whether it is a fact that the consortium
is for a quick assessment of the avail-
ability of raw materials and other
facilities by the experts of the con-
sortium before agreeing to the location
cause it is the consortium which is
the reaction of the Government be-
cause it is the consortium which is
going to decide the site and not the
Government?

Shri Sanjiva Reddy: My hon.
friend is making a mistake. We have
requested them to study it. We have
got preliminary reports and wll the
preliminary reports are with them.
They will not selet one but will give
their report. It is only then that the
Government will be able to come to a
decision on the basis of their recom-
mendations, But the selection will be
entirely in the hands of the Govern-
ment. We are not going to give it to
the consortium.

Shri Hem Barua: The consortium
will submit their report and give a list
of names with their recommendations.
Will the Government have to confine
themselves to the recommendations or
can the Government go be-
yond the recommendations or
reject some of the recommendations?

Shri Sanjiva Reddy: Most certaily;
Government is privileged to do that.
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Mr, Speaker: There will be the re-
commendations and certainly it will
be for the Government to accept or
reject them.
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Shri M. R. Krishna: May I know
whether some German experts have
visited these three sites and have
made their recommendations to the

Government; if so, what was the site
suggested by them?

Shri P, C. Sethi: No German experts
came here.

Shri Sanjiva Reddy:
knowledge.

Shri Nambiar; In view of the fact
that there is availability of lignite as
well as raw material for steel produc-
tion very near-by, may 1 know
whether the question of having this
project in Salem has been given up
or taken into consideration?

Shri P. C. Sethi: It has not been
given up. It has already been stated
that even the Neyveli-Salem Project
Report has been handed over to the
consortium and we are looking for
their advice.

Shri Ranga: It is quite clear that
Government should have the fina] deci-
sion in regard to the choice of the
actual site out of the three or four

Not to our
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that are investigated by the con-
sortium, but are we to understand that
Government has a right to go beyond
these four or five sites that are discus-
sed by the consortium and think of a
fifth one also?

Shri Sanjiva Reddy: No, it is not
50.

Shri Basappa: May I know whether
Government is aware of the cheap
electric power available in  Mysore
as also the fine quality of iron ore? Is
the steel plant going to be located in
the Bellary region?

Mr. Speaker: He has given the in-
formation. The Government might
consider it,
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Development of Ancillary Industries

+
91 I Shri K. N. Tiwary:
* 7 Shri Bibhuti Mishra:

‘Will the Minister of Industry amd
Supply be pleased to state:

(a) whether Government have taken
any decision to develop the ancillary
industries in the country along with
the public sector undertakings;

(b) if so, the steps taken towards
the implementation of this decision;
and

(c). whether Government have also
asked the public sector undertakings
10 act in co-operation with the State
Governments in this behalf?

The Deputy Minister in the Minis-
try of Industry and Supply (Shri
Bibudhendra Misra): (a) and (b). As
one of the important steps for the
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rapid and broad based development
of small scale industries, Government
Lave impressed upon large scale fac-
tories in the public sector the desir-
ability of so organising their produc-
tion that as large a proportion of their
requirements as possible of compo-
nents are 'met by ancillary industries.
Public sector undertakings have been
requested to appoint high level techni-
cal officers in each of the various
public sector undertakings for working
out details for the development of
ancillaries in consultation with the
Small Industries Service Institute in
their respective States. Frequent
visits are made by the Director in-
charge of Ancillary Development in
the Central Small Industries Organisa-
tion to these Public Sector Projects to
see that progress in this direction is
maintained.

(¢) The State Directors of Industries
are fully associated with the develop-
mental work of such ancillary indus-
tries.
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